
51 Written  Answers [RAJYA  SABHA] to Questions 52 
 

 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI BIPINPAL DAS) : Discussions at the 
third meeting of the Indo-Polish Joint 
Commission held in Warsaw covered 
development of co-operation in. coal mining, 
industries, shipping, fisheries, trade exchanges 
and science and technology. 

According to the Protocol concluded after 
the meeting of the Joint Commission, India 
and Poland have agreed to expand co-
operation for the development and 
modernisation of coal mines in India. Polish 
side will extend assistance in the organisation 
for training of technical and higher 
supervisory staff, designing and development 
of washeries and also for setting up of mine 
safety and rescue organisations. 

As regards industrial cooperation, the fields 
which were identified include chemical 
industry, fish processing plants, building 
material industry, electronics and tele-
communication equipment. Both sides 
stressed the need for developing cooperation 
in third countries, especially in Jhe field of 
machine tools. It was also agreed to conclude 
contracts for the supply of special types of 
vessels by Poland to  India.] 

 

>[   ] English translation. 



53 Written Answers [27 AUG. 1976] to Questions 54 
 

 Resumption of mining operation in the 
Chasnala Coal Mines 

 
t[THE DEPUTY MINISTER IN THE 

MINISTRY OF STEEL AND MINES (SHRI 
SUKHDEV PRASAD) : (a) and (b) The 
Central Mines Planning and Design Institute 
of Coal India Limited at Ranchi, has been 
commissioned by Indian Iron and Steel Co. to 
prepare a techno-economic report on the 
recommissioning of the Chasnala underground 
mine. The report is expected by the end of 
August, 1976. A decision on re-
commissioning of the mine will be taken after 
the receipt and examination of the report.] 

Four-Power Pacific Alliance 
917. SHRI H. S. NARASIAH : Will the 

Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether Government are aware of any 
proposal reported to have been recent- 

ly initiated by the Australian Primi Minister 
for the formation of a 'Pacific Al liance 
consisting of four countries, vis Australia,  
China,  Japan  and  U.S.A.;  an. 

(b) if so, what is Government's reac tion  
thereto   ? 

THE DEPUTY MINISTER IN TH] 
MINISTRY OF EXTERNAL AFFAIR 
(SHRI BIPINPAL DAS) : (a) Yes, Sii We 
have seen Press reports to that effect We 
have also seen the official denial by th 
Australian Prime Minister. 

(b) The Government of India has a' ways 
held the view that such alliances ar not 
conducive to regional or internationn peace 
and stability and may create nei sources of 
tension and conflict. 

Rates of power    supplied    to Aluminum 
Projects   in   U.P.,   Karnataka   and   suppl 
of power to Bbarat Aluminium Compau 

in M.P. 
918. SHRI VIRENDRA KUM A 

SAKHALECHA: Will the Minister c 
STEEL AND MINES be pleased to state 

(a) whether the Central Governmer 
have taken any decision regarding th 
rates at which power would be supplie 
to aluminium projects in Uttar Prades 
nnd  Karnataka; 

(b) if so, what are the details thereol 
and 

(c) whether Government have take any 
decision in regard to supply of powi to 
Bharat Aluminium Company in Mac hya 
Pradesh ? 

THE DEPUTY MINISTER IN TH 
MINISTRY OF STEEL AND MINE (SHRI 
SUKHDEV PRASAD) : (a) an (b) The 
integrated aluminium policy ai nounced on 
luly 15, 1975 included rationalised power 
tariff for alumimu smelters recommended to 
the concerne States. On that basis, the 
effective pow tariff for aluminium smelters 
in Utt Pradesh and Karnataka would work 
out i 
follows : 

Power rate (Paise/unit) 


